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(x) Enhanced rates of electricity, irriga-
tion charges etc. by certain States
and need for intervention by Central
Government

SHRI RAJESH PILOT (Bharatpur) :
Under Rule 377, T make the followign
statement :

Central Government has assured the
House that all efforts will be made to
help the poor farmers of the country and
Government would also ask the State
Governments to take proper steps to
give them more facilities in terms of irri-
gation/fertilizers and other ways. But
surprisingly some of the State Govern-
ments have taken decisions to enhance
the rate of irrigation facility/electric/
revenue rates. I would request the Cen-
tral Government to intervene immediately
and take proper action to help the farmers
from going poor to poorer.

16.30 brs.

NATIONAL OILSEEDS AND VEGE-
TABLE OILS DEVELOPMENT
BOARD BILL
AND

VEGETABLE OILS CESS BILL

MR. CHAIRMAN : Now the House
will take up National Oilseeds and Vege-



